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IN THE CENTKRAL ADMIN ISTRATIVE TRIBUNAL ; HYDERABAD BENCH

AT HYDERABAD

C.P.'No.5/94 S
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O.I‘z.. -
No.920/92 Date of Order: 15.4.94
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Mohd, Sultan. :.i.. L. P P .. Aoplicant
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‘5EU# Abdul Kalam, ., . 1
1, Scientific Adviser to the
« . ¢+ . ¢ a.Minjster of Defence, .ix oy : .
D.G. Research & Development,
L] [ 4 T Dte' oof ?ersonne J‘l .DHQ;' " ‘. . -.‘.\ [
New Delhi-11
P P T N .
2. K.K.Srivastava, A .

The Director,
Defence Electronics Research Lab (DRDL),
Chand rayanagutta Lines,

Hyderabad - 500 005, .. Respondents,
Counsel for the Applicant _”.. Mr, K.S5udhakara Reddy
counsel for the Respomdents .o Mr . ,N.R,Devraj

o -

CORAM:

HON'BLE SHKRI A,B,GORTHI : MEMBER (ADMN.)

HON'81E SHKRI T.CHANDKASEKHARA REDDY : MEMBER (JUDL.)

Order of the Division Bench delivered by

Hon'ble Shri A.B.Gorthi, Member (Admn.).

Learned Counsel for the Applicdnt Mr,K.Sudhakar Reddy
states that the judgement in O0A,920/92 hés since been complied with
by th%ﬁggspondents. Consequently the Contempt Petition is
di-missed, No order as to costs,
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)T.CHANDRASEKHARA REDDYi . T (A3 .GORTHI)

. Member (Judl,) Member (Admn. )
’ ) Dated: 15th April, 1994
’ (Dictated in Open Court )7
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